
FORMA
PUBLIC ANNOUNCEMENT

(Resutation 14 of the Insotvenqt *o rr;:;:,1ii"::;;i;ltndia (voluntary Liquidation Process)

FOR THE ATTENTION OF THE STAKEHOLDERS OF FZE FOOD ANALYSTS PRIVATE LIMITED

Notice is hereby given that the FZE Food Analysts Private Limited has commenced voluntary

liquidation on 06th December, 2019'

The Stakeholders of FZE Food Analysts Private Limited are hereby called upon to submit a proof

of their claims, on or before 05rh January 2020, to the liquidator at the address mentioned

against item 7.

The financial creditors shall submit their proof of claims by electronic means only. AII other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties'

Name and Signature of Liquidator

NW^^l
Neeraj Parmar
rBBr/rPA-002/IP-N004Bs I 2Or7 -2O

Date: 10tt December, 2019
Place: New Delhi

7. NAME OF CORPOMTE PERSON E7E FOOD ANAI,YSTS PRIVATE LIMITED
., DATE OF INCORPOMTION OF

CORPORATE PERSON

L5l03l2OL7

3. EUTHOruTY UNDER WHICH CORPOMTE

PERSON IS INCORPORATED/REGISTERED

REGISTMR OF COMPANIES - MUMBAI

+. CORPORATE IDENTITY
NUMBER/W
NUMBEPOF CORPOMTE PERSON

u9 3 09 7 M H 2 0 L7 PT C292455

5. ADDRESS OF THE REGISTERED OFFICE
OF

CORPORATE PERSON

Building No. 27, Flat No. 602, Rajdeep CHS, Opposite

Shivaji Ground, Nehrunagar, Kurla East Mumbai,

Mumbai CiW - 400024, India

6. LIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON

O6TH DECEMBER,2O19

7.

8.

NAME, ADDRESS, EMAIL ADDRESS,

TELEPHONE NUMBER AND THE

REGISTRATION NUMBER OF THE

LIQUIDATOR

MR. NEERAI PARMA&
rBBI/rPA-002/lP-N0048 5 / 2077 -2018 / 71447,
ADDRESS: 94, POCKET-4, SECTOR-11, DWARKA,

NEW DELHI - 110075
E-MAIL: ip.neeraiparmar@ gmail.con]

PH: +91 9717007L12 

-

LAST DATE FOR SUBMISSION OF CLAIMS sTH IANUARY,ZO2O

ffiM'


